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O ptalns of New BraaclKf of RitioBal 
Rmih I Baoki

4225. SHRIHARISH RAWAT ; Will 
the Minister of FINANCE be pkaKd to 
ilite  :

V

(a) whether the various rffional rural 
banks have finaliMd the protraoune ot 
(electing places for op«ainf of ikw branchca 
during the oeit two yeart; atKl

(b) if K>. the namet of the place* *h<r« 
brjnches of Nainital, Ahrora and Pithoraiaih 
regional rural bark t are proposed to be 
opeoed during 1987*88 and 191819 ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARV) : (a) aod (b). 
Under the current Branch Liccntir>g 
Policy for 1985*90. (he Lead Bankj are

required to ideotify centret on the batii of 
criteria laid down io the Policy and have 
Ihem approved in the Diairicr Cootuliattvt 
Ccmmitteea. Thefeafter the St«le Govern- 
m e n t i  are required to forward the littt of 
identified c c D t r e a  approved by them to the 
Reserve Bank of India (RBI). RBI hat 
allotted 1 ). centres to Naioital'Altrortt 
Kthetriya Gramin Bark foi opening 
branches io Naioital and Almora Districts 
and 22 centres to Piihoragarh Kthein>a 
Graniio Bank for openrng branches m 
Pxhoragarh Dittvict ss per deia*b given lo 
the fttatenneot |i%en below. YearwHt 
targets have not been prescribed for o p e n i n g  

branches by the bankt However. RBI has 
a d v i s e d  ibc barki that the o p e n i n g  of 
branches should be evenly spread o*er ih« 
retnainirg period of the Brarch t  ceLiing 
Polrcy.

S ta te« fa t

ViiW^r of c*ntre% aHofteJ la Saimiatl Ofm-nim amj
Kthttftym Cfamim

f. Naaltal-Alnora Ksfcetrlya Graaiia Baak

Nanx of District N arrt of Centras

N a tn ita l

Almora

1. Pataadangar

2. Jionkat

3. Maldhancbaur

4. Satbunga

5. Nathuakhao

6. ChhiiM

7. Bhola

8. ICanarichhio*

9. Hariila 

t a  Bbarari

11. Basaut

12. Machbofk

13. Kaodtuif
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II. Plihoravsrti K tbeirlja  G ra« ta  Bgak

P itb o rag iib  1. K « r i( i

2. Dbunigbat

3. ftpli

4. Bh«gichiur»

5. Amodi

6. Sukbidbaoi

7. Tawftfb**
«

8. B ira tn

9. MidmaaW

10. Cbkhaj (DtmJ)

11. Jturmii 

17. Rtrdawo#

U . Tfjim

14. M a d i o f

15. Bbowani

16. Difili Chod

17. Cbethi

18. Oiaudmanya 

W. Pateta

20. Gurna

21. Baluwaktx

22. Mowaol

F a f l r o a a i t i i l  A t a d t e i  o n  M d l a g

41.Yv SHRIMATt O. K, BHANOARI : 
'^ill the Mtftiifef of ENVIRONMENT AND 
rORI STS bt pkaicd to »laif :

(•) the d eu tlt of tckmific 
drawo up by ib« Ceoire for tiudict Id

mining environment »ei up ai Indian School 
of M inn Dhanbad;

(b) ihe funciiont of National Environ-
mental Advisory Commirtee; and

(c) the ac tion  taken  on ibc  recom m cn- 
dattoni made by ibis Committee 7

THE MINISTER OF STATE IN THE 
MINISTRY. OF ENVIRONMENT AND




